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SCHEDULE | e
FORM A i g
PUBLIC ANNOUNCEMENT
(Regulation 14 of the and iptcy Board of India (Voluntary Liquidation (wmmma?éaﬁwﬁm@%wvﬁwwm)
Process) Regulations, 2017) 5 fafam, 2080 9 7w ¢y 3=13)
FOR THE ATTENTION OF THE STAKEHOLDERS OF fEfR7e Aegaad waege fifks=n
N: f C D(ISENCT DEVELOPER;I;::::FD‘;\:‘E‘IEO':’ERS PRIVATE hililhLidi b am
1 [ Name of Corporate Person 5
LIMITED fafRiae Ysgavd y=ee fafies
2 |Date of Incorporation of Corporate|01/12/2005 SURRReo_
Person A v - g
3 | Authority Under Which Corporate Registrar of Companies, Mumbai
Person Is Incorporated / Registered U99999MH2005PTC157902
4 | Corporate Identity Number / Limited|U99999MH2005PTC157902 7 < o
Liability Identity Number of Corporate| 2 77w fizn frfedn averrea v
Person AR, G, T, MR, Yo ooy
5 | Address of The Registered Office And[15 KASAM MITHA BUILDING
Principal Office (if Any) of C DADASAHEB PHALKE ROAD DADAR R&.30.303%
Person EAST, MUMBAI, Maharashtra, India,
400014
6 | Liquidation Commencement Date of|26.10.2026
Corporate Person
7 [Name, Address, Email Address,|Anish Gupta
phone Number And The Registrali P
Numberof The Liquidator 105 Lotus Business Park, Ram Baug b G IAA I
Lane, Off SV Road, Malad (West), e ipanishgupta@gmail.com
Mumbai - 400064 Hiefi sEaiE:
Phone: + 919821099720 I1BBI/IPA-002/IP-N00285/2017-18/10843
Email: ipanishgupta@gmail.com ¢. | TEEE FvAE dfmata | 24223038
Rof o BRLIEA-002AP-NI0ZN 201 - g g A, Fefe e s e . 26 10 2038 TR ST
8 | LastDate For Submission Of Claims 25.11.2026 fefa Y ez fafis 1 AR TR AR 3 ST A e
Notice is hereby given that Distinct Developers Private Limited has commenced voluntary FrArn A, fAiE 2.0, 2o vE At o e, A o Wi A Ao wem
liquidation on 26.10.2026. aRERTEERS AL . .
Th of Distinct Developers Private Limited are hereby called upon to submit a ﬁﬁ'mﬂmmﬁgmﬁmmmmmwﬁmm
proof of their claims, on or before 25.11.2026 to the liquidator at the address mentioned A U e, ZACITER A S A g ATt o FTFT .
againstitem 7. e féraT faamget T AT T W e e AT . X
The financial creditors shall submit their proof of claims by electronic means only. All other' s wel/-
stakeholders may submitthe proof of claims in person, by postor by electronic means. ﬁ’ﬁ‘""f"% . s e
ffalse or mi ing proofs of claim shall attract penalties. ERURSRERE
sd-
Place: Mumbai Anish Gupta
Date: 27.10.2026 Liquidator




